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< faeett, 9 FqaY, 2020

qrEL[A. 625(37).—Fa T T, Ay ATAHIT, 1959 (1959 T 54) FT =T 44 T &
ATRAT T TN Fd gU, A =aH, 2016 F7 {7 Fervad w2 & foruw Aaferfaa =iw e aardt 2,
TATT:-

1. Gfer TR i IT.~(1) =9 F=eT &1 |fer A s (e derrae) e, 2020 7
(2) T TSI H ITh THTI 0l TG FT TIT i |

2. @y A=W 2016 ¥ ,-
(iy =7 53, % IUEFH (1), § TEGHI FT AT 67T ST

(i) A 105, F IufF=w (1), Ft Gt & TqeT (2) (F) § TS G A&l F TATT “IT T T
T T T 15 ATFHY 968 S eTiaa 3 S

[T, . #1-11026/20/2020-3174]
U AT =fareqa, 93ad qra

feoqur . gor i 9a F TS, 9w, 9T 10, @ 3, 39-EE () anrg 15 ST, 2016 #
At "eiw 701(3), A 15 ST, 2016 FRT YHE R U o, $fiw | A, @eiw
108(E), aTdi@ 12 Fast, 2020 FT=T I sifaw gerrerd f&rar |

4810 GI/2020

(M



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(1)]

MINISTRY OF HOME AFFAIRS
NOTIFICATION
New Delhi, the 9th October, 2020

G.S.R. 625(E).—In exercise of the powers conferred by section 44 of the Arms Act, 1959 (54 of
1959), the Central Government hereby makes the following rules further to amend the Arms Rules, 2016,
namely :—

1. Short title and commencement.—(1) These rules may be called the Arms (Third Amendment)
Rules, 2020.

(2) They shall come into force on the date of their publication in the Official Gazette.
2. In the Arms Rules, 2016, -
(1) inrule 53, the provisos to the sub-rule (1) shall be omitted;

(il) inrule 105 (1), in sub-rule (1), in the Table, in column (2), against the entries at serial number
(a), after the words “the State Government”, the words “or any officer authorised by the State
Government” shall be inserted.

[F. No. V.-11026/20/2020-Arms]
PUNYA SALILA SRIVASTAVA, Jt. Secy.

Note : The principle rules were published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (i), dated the 15th July,2016 vide number G.S.R. 701(E), dated the 15th July, 2016 and
last amended vide number G.S.R. 108(E), dated the 12th February, 2020.
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